ontested commercial cases disposed during the month of April-2023

Court District

ISH. SANJEEV KUMAR AGGARWAL,
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-01

Case No.

Petitioner Name VSAdvocate Date ofWhether Urgent ReliefDate
Registration was sought and Pre-Decision
Insitution Mediation
did not take place (Yes /

No)

Respondent Name

CS COMM-1544/2022

ISUMIT GUPTA VS. AMIT COLOR|
IPRINTS

SUCHITA DIXIT &
INARESH KUMAR

08.06.2022

01.04.2023

ofDays
disposal

297

forNature
Disposal
(Contested
Settled)

ICONTESTED

ofDate of executionNumber
of decree

/

days

execution

of Act Section

for

of

decree from

date

of

Suit for Recovery

ICS COMM-915/2022

ISMC INSURANCE VS. ORIENTAL
[INSURANCE LTD.

SWASTIKA KUMARI &
IPRIYANKA SHARMA

22.03.2022

13.04.2023

387

ICONTESTED

Suit for Recovery

OMP COMM-27/2020

ILOTUS EDUCATION LTD. VS
JAAKASH EDUCATION SERVICES
ILTD.

AMIT KUMAR & BHASKAR]
SHUKLA

14.02.2020

15.04.2023

1156

ICONTESTED

[Petition U/s 34 of
JArbitration Act, 1996

OMP COMM-26/2020

ILOTUS EDUCATION LTD. VS
JAAKASH EDUCATION SERVICES
ILTD.

AMIT KUMAR & BHASKAR]
SHUKLA

14.02.2020

No

15.04.2023

1156

ICONTESTED

[Petition U/s 34 off
JArbitration Act, 1996

ICS COMM-335/2022

ISURYA PRAKASH VS. NORTH]
IDELHI MUNICIPAL
ICORPORATION

S.K. SINGH & SANJEET]
MALIK

27.01.2022

No

P1.04.2023

49

ICONTESTED

Suit for Recovery

ICS COMM-59/2022

SUSHIL KUMAR VS. SOUTH]
IDELHI MUNICIPAL
ICORPORATION

S.K. SINGH & SANJEET]
MALIK

03.01.2022

INo

28.04.2023

480

ICONTESTED

Suit for Recovery

[IDR. KAMINI LAU, DISTRICTICENTRAL
WUDGE (COMMERCIAL COURT)-02

CS (COMM)/942/2019

[TATA POWER DELHI|
IDISTRIBUTION LTD. Vs SACHIN|
[TYAGI

SH.GYANESH BHARDWAJ

l01-06-2019

INIL

14-04-2023

414

ICONTESTED

INIL

INIL

[RECOVERY

ARBTN/571/2018

IDILIP R. AND ORS. Vjg
ICHOLAMANDLAM
INVESTIGATION AND FINANCEH
ICOMPANY LTD. AND ORS

SH.AMIT SISODIA

l05-11-2018

INIL

18-04-2023

1624

ICONTESTED

INIL

INIL

4 ARBITATION

OMP (COMM.)/54/2019

IM/S S.S INTERNATIONAL AND
IORS. Vs M/S OM PRAKASH AND|
ICO.

ISH.S.K. SINGH

16-05-2019

INIL

P1-04-2023

1435

CONTESTED

INIL

INIL

54 ARBITATION

OMP (COMM.)/105/2022

IPERVINDER KAUR Vs M/§
IKOTAK  MAHINDRA  PRIME
ILIMITED

ISH.SHIVENDU SINGH

28-07-2022

INIL

P1-04-2023

263

CONTESTED

INIL

INIL

54 ARBITATION

MP (COMM.)/35/2020

ISEWAK SINGH GANDHI VS SHRI|
IRAM TRANSPORT FINANCE LTD

SH. ALAM SHAH

04-03-2020

INIL

P4-04-2023

1145

ICONTESTED

INIL

INIL

34 ARBITATION
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District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date

ofWhether Urgent ReliefDate
Registration was sought and Pre-Decision

Insitution Mediation
did not take place (Yes /
No)

ofDays
disposal

forNature

Disposal
(Contested
Settled)

ofDate of executionNumber
of decree days

of Act Section
for

/ execution of
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date

of

MP (COMM.)/107/2019 IVINAY KUMAR PANDEY V§MS ANKITA CHAUDHARY [i11-11-2019 26-04-2023 ICONTESTED 34 ARBITATION
JAAKASH EDUCATIONAL
ISERVICES PVT LTD
ISH. ILLA RAWAT, DISTRICTICENTRAL ICS(COMM) 3989/2021 [[CICI BANK LTD. V/S GUL MOHD.SH. MOHIT TYAGI 07.10.2021 INO 01.03.2023 510 ICONTESTED |NIL INIL ISUIT FOR
WUDGE, (COMMERCIAL COURT)- IPROP OF M/S R [RECOVERY
03, TIS HAZARI COURT, DELHI IMANUFACTURES
CS(COMM) 2068/2022 IPANKAJ ARORA V/S MUNICIPALIMS. SWENKA TRIPATHI  [29.08.2022 INO 15.03.2023 108 ICONTESTED [NIL INIL ISUIT FOR|
ICORPORATION OF DELHI [RECOVERY
CS(COMM) 1317/2022 ISANJAY SEHGAL V/S MUNICIPALMS. SWENKA TRIPATHI  [26.05.2022 INO 16.03.2023 294 ICONTESTED |NIL INIL ISUIT FOR|
ICORPORATION OF DELHI [RECOVERY
CS(COMM) 5092/2021 IM/S JAICO PUBLISHING HOUSESH. SUBHASH SINGH 09.03.2021 INO 29.03.2023 750 ICONTESTED |NIL INIL SUIT FOR|
IV/S VIPIN SHARMA [RECOVERY
ICS(COMM) 49/2021 IADIYA AGGARWAL V/SSH. RAJEEV SAXENA 05.01.2021 131.03.2023 815 ICONTESTED [NIL INIL ISUIT FOR|
IMANGALAM EMGRIIDERS PVT [RECOVERY
ILTD.
IMS NISHA SAXENA, DISTRICTICENTRAL CS (COMM)-3755/2021 [[CICI BANK LTD. ISH. DEEPAK KAUSHIK 28.09.2021 IYES 01.04.2023 550 DAYS |CONTESTED [NIL INIL [RECOVERY OH
JUDGE, COMMERCIAL COURT-04 VS. [MONEY
IBHARI PAPER INDUSTRIES AND
JANR.
CS (COMM)-1014/2020 [T.PS. INFRASTRUCTURE LTD. ISH. RAJIV KANWAR 20.07.2020 IYES 01.04.2023 o85 DAYS |CONTESTED [NIL INIL [RECOVERY OH
IVS. IMONEY
[UNITED INDIA INSURANCE CO
ILTD.
CS (COMM)-112/2023 IK.B. BANSAL ISH. S.K. SINGH 18.01.2023 INO 11.04.2023 83 DAYS ICONTESTED [NIL INIL [RECOVERY OH|
VS. [MONEY
IMUNCIPAL CORPORATION OF
IDELHI
OMP (COMM)-122/2022 IMEHRAB LOGISTRICS ANDSH. M.M. HUSSAIN 26.08.2022 IYES 12.04.2023 29 DAYS |CONTESTED [NIL INIL JOBJECTION U/S 34
JAVIATION LTD. JOF  ARBITRATION]|
VS. JACT
IMAHINDRA AND MAHINDRA|
[FINANCIAL SERVICES
CS DJ-2185/2018 IR.P. TEXTILE ISH. KAPIL YADAV 13.07.2018 IYES 24.04.2023 1746 DAYS |CONTESTED [NIL INIL [RECOVERY OH
VS. IMONEY
ISU.DI.FASHION
CS DJ-1926/2018 IR.P. TEXTILE ISH. KAPIL YADAV 05.06.2018 YES 24.04.2023 1784 ICONTESTED |NIL INIL IRECOVERY OH
VS. [DAYS [MONEY
[KRISHAN KUMAR TIWARI PROP
IOF HYPE FASHION WEAR AND
JANR.




District Case No. Petitioner Name 'VSAdvocate Date ofWhether Urgent ReliefDate ofDays  forNature ofDate of executionNumber  ofAct Section

Respondent Name Registration was sought and Pre-Decision disposal  Disposal of decree days for
Insitution Mediation (Contested / execution of
did not take place (Yes / Settled) decree from
No) date of
ISH. UMED SINGH GREWALCENTRAL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-05
6 ISH. PARAMJIT SINGH, DISTRICTICENTRAL INIL
WUDGE(COMMERCIAL)-06,
ICENTRAL
7 IMS. KAVERI BAWEJA, DISTRICTICENTRAL 259/2022 ISURYA PRAKASH VS NDMC SATENDRA KUMARJ]21-01-2022 INO 01-04-2023 135 ICONTESTED [NA INA [INA
WUDGE, COMMERCIAL COURT-07 SINGH
58/2021 ISUMIT GUPTA VS NDMC SATENDRA KUMARH0-02-2021 INO 12-04-2023 [701 ICONTESTED |[NA INA INA
SINGH
654/2021 IRAJENDER WALIA VS NDMC SATENDRA KUMARJ22-02-2021 INO 13-04-2023 [760 ICONTESTED [NA INA [INA
SINGH
13481/2021 IPAWAN KR. VS NDMC SATENDRA KUMAR}]21-09-2021 INO £0-04-2023 576 ICONTESTED [NA INA INA
SINGH
8 ISH. DINESH BHATT, DJWest CS (COMM)/94/2021 SHARMILA GOEL--- Vs M/STUSHAR YADAV(P), l03-02-2021 no 01-04-2023 787 IContested INil INil [Recovery of Money--7]
(COMMERCIAL COURT)-01 IMACNEILL ENGINEERING LTD|
JAND ANR
CS (COMM)/468/2021 ISH RAJIV GUPTA PROPRIETORMOHAMMAD MAZHAR|06-10-2021 no 01-04-2023 542 IContested INil INil [Recovery of Money--7]
JOF M/S SHRI RAM PAPER CO VSSIDDIQUI(P),
IMRS NEHA BANSAL AND ORS
CS (COMM)/256/2019 IM/S TRISIS VENTURES VSPRAVEEN KUMAR|16-07-2019 no 01-04-2023 1355 IContested INil INil [Recovery of Money-
JAMBEY LABORATORIES AGGARWAL(P), 6
9 IMS. HEMANI MALHOTRA,West ICS COMM 232/2019 IHARDARSHAN KAUR VS ANSALABHAY GAIND 06.07.2019 INO 25.04.2023 oo7 DAYS  [contested INIL INIL [Recovery off
IDISTRICT JUDGE (COMMERCIAL] IHOUSING & CONST LTD Imoney/commercial
ICOURT)-02 suit
CS COMM 319/2019 [HARI RAM YADAV VS ARJUNMANISH SHARMA 9.08.2019 INO 27-04-2023 1025 DAYS [contested INIL INIL [Recovery off
JAND ANR Imoney/commercial
suit
1o [SH. ANURAG SAIN, DISTRICTINEW DELHI INIL
JUDGE (COMMERCIAL COURT)-01




Court
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Case No.

Petitioner Name
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'VSAdvocate

Date
Registration
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No)

Decision

ofDays
disposal

forNature
Disposal
(Contested /
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of

Act Section

ISH. GURVINDER PAL SINGH, MP(COMM.) 15/ 2023 IPARANDEEP SINGH VS. SHIMR. H.S. ARORA 130.01.2023 21.04.2023 ISET ASIDE /S - 34 O
IDISTRICT JUDGE (COMMERCIAL IRAM TRANSPORT FINANCE CO JARBIRATION AND
ICOURT)-02 ILTD. & ANR. ICONCILIATION ACT|
1096
OMP (COMM.) 79 / 2022 IDELHI STATE INDUSTRIAIJMR. ANUJ CHATURVEDI [21.05.2022 INO 25.04.2023 340 IDISMISSED INA INA [U/S - 34 O
IDEVELOPMENT CORPORATION| JARBIRATION AND|
ILTD. VS. MANISH GOEL ICONCILIATION ACT|
1096
OMP (COMM.) 18 / 2022 [FINVASIA SECURITIES PVT. LTD. MR. ANKUR DAS 12.01.2022 INO £0.04.2023 473 IDISMISSED  [NA INA [U/S - 34 O
IVS. MANOJ KUMAR JARBIRATION AND
ICONCILIATION ACT|
1996
OMP (COMM.) 374 / 2022 ICANARA BANK VS. M/SMR. YUDHISTER21.04.2022 INO £0.04.2023 374 [DECREED INA INA ISUIT FOR|
IFIDELITY INFRASTRUCTURESHARAMA [RECOVERY
IDEVELOPMENT PVT. LTD.
12 [SH. VINEETA GOYAL, DISTRICT| OMP (COMM.)/37/2022 IDELHI METRO RAILSh. Chirag Mittal l05-03-2022 INO 18-04-2023 o9 IDISMISSED INA INA [Section 34 of
JUDGE (COMMERCIAL COURT)-03 ICORPORATION LIMITED Vs M/S [Arbitration &
UITENDER KUMAR IConciliation Act)
1096
[EX/141/2021 [HINDUSTAN PREFAB LTD VsSh. Varun Nishal l04-08-2021 INO £5-04-2023 629 IDISMISSED  [NA INA [Execution Petition
IEMPLOYEES PROVIDENT FUND
JORGANIZATION THROUGH]|
ICENTRAL PROVIDENT FUND
ICOMMISSIONER
OMP (I) (COMM)/5/2023 IGTL INFRASTRUCTURE LTD VsSh. Ankit Kumar 13-02-2023 INO 28-04-2023 74 IDISPOSED INA INA [Section 9 of
TECNOMAT COMPOSHEET PVT] [Arbitration &
ILTD IConciliation Act,
1996
CS (COMM)/608/2020 [HOUSING DEVELOPMENT|Sh. Pradeep Kumar Jha 01-12-2020 INO £8-04-2023 878 IDECREED INA INA Suit for recovery
IFINANCE CORPORATION|
ILIMITED Vs MR PINKU KUMAR
13 [SH. PREM KUMAR BHARTWALSOUTH OMP (COMM.)/28/2021 PAI SINGH Vs KOGTA FINANCIAL|Sh Mandeep Kumar Sharma [03.03.2021 INO 17-04-2023 775 IContested INA INA [Petition U/s 34 of the]
IDISTRICT JUDGE (COMMERCIAL INDIA) LIMITED AND ORS. Arbitration &
ICOURT)-01 IConciliation Act
OMP (COMM.)/15/2021 IPUNEET KUMAR Vs SOUTHSh Sanjay Goswami 18.02.2021 INO 26-04-2023 797 IContested INA INA [Petition U/s 34 of the]
IDELHI MUNICIPAL [Arbitration &
ICORPORATION AND ANR. [Conciliation Act
CS (COMM)/156/2020 ISACHIN WALIA Vs VINOD GUPTA|Sh Mudit Sood 20.07.2021 No 28-04-2023 647 IContested INA INA Suit for Recovery
14 [SH. VINAY KUMAR KHANNA,SOUTH CS (COMM)/ 78/2022 IKELLTON TECH SOLUTIONS LTDIASHISH RANJAN 22.01.2022 Yes 25.04.2023 159 ICONTESTED  [25.04.2023 25.04.2023 ISUIT FOR|
IDISTRICT JUDGE (COMMERCIAL IVS CASA 2 STAYS PVT LTD [RECOVERY
ICOURT)-02




Court

District

Case No.

Petitioner Name
Respondent Name

'VSAdvocate

Date

ofWhether Urgent ReliefDate

Registration was sought and Pre-Decision

Insitution
did not take place (Yes /
No)

ofDays
disposal
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Disposal

(Contested /
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ofDate of executionNumber

days

execution of
decree from

date
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CS (DJ)/ 862/2018 IM/S PLANET ADERTISING P 14.09.2018 28.04.2023 IContested 28.04.2023 28.04.2023 ISUIT
ILTD VS M/S AMBIENCE PVT LTD [RECOVERY
15 ISH. SANJEEV AGGARWAL South CS (COMM)/39/2021 IM/S NAVIGATORS VISA GLOBALSH. RISHAB KAUSHIK 11.01.2021 INO 01.04.2023 810 IContested INA INA [RECOVERY
ILOGISTICS LTD Vs MOTIBA
ISILICONE PRIVATE LIMITED
CS (COMM)/157/2020 IPUNJAB NATIONAL BANK Vs TEJ|SH. RAM NIWAS l07.03.2020 INO £6.04.2023 1145 IContested INA INA [RECOVERY
IPAL AND ANR
CS (COMM)/112/2019 ICANARA BANK Vs CHANDER PAIJSH. S. K. JHA l01.07.2019 INO 11.04.2023 1380 IContested INA INA [RECOVERY
ISINGH
CS (COMM)/279/2020 IPUNJAB NATIONAL BANK V§SH. SUBODH KR. SINGH [05.10.2020 INO £0.04.2023 o277 IContested INA INA IRECOVERY
IRIMI KHANUJA AND ANR
OMP (COMM)/19/2019 IGSR INFRASTRUCTURE AND ORSSH. ANSHU PRIYANKA 14.10.2019 INO 03.04.2023 1267 IContested INA INA 34 ARBRATION]|
Vs TATA CAPITAL FINANCIAL ACT.
ISERVICES LTD
16 [SH. RAJEEV BANSAL iSouth INIL
17 ISH. LAL SINGH, DISTRICT JUDGE SOUTH-EAST INIL
18 [MS. NEELAM SINGH, DISSTRICTSOUTH-EAST INIL
WJUDGE
19 [SH. AJAY KUMAR JAIN ISOUTH-EAST INIL
20 [MS. ANU GROVER BALIGA ISOUTH-EAST INIL
21 |[MS PREETI AGGARWAL GUPTA ISOUTH-EAST CS (COMM)/289/2019 IMANKIND PHARMA LIMITED VSDASWANI ANDJ29/03/19 INO p7/09/22 b1/04/23 1484 ICONTESTED/ 21/04/23 -
JOYSTER LABS LIMITED [DASWANI(P), IDECREED




ofDate of executionNumber  ofAct Section
of decree days for

Insitution Mediation (Contested / execution of

did not take place (Yes / Settled) decree from

No) date of

forNature
Disposal

Petitioner Name
Respondent Name

Court District Case No. 'VSAdvocate Date ofWhether Urgent ReliefDate

Registration was sought and Pre-Decision

ofDays
disposal

IMS NIRJA BHATIA

ISOUTH-EAST

CS (COMM)/1133/2022

FLEX LIMITED Vs AMBROSIA
IDRUGS PVT. LTD

Sh. Sunil Kumar

21-11-2022

10-04-2023

140

DECREED

[10-04-2023

IMALIK GARMENTS

CS (COMM)/196/2021 ISTATE BANK OF INDIA VgMs. Deepa Chauhan 24-03-2021 No 11-04-2023 748 IDECREED 11-04-2023 INil Nl
IKOMAL BRAR
CS (COMM)/285/2021 IM/S LEO CREATIONS PVT. LTD,Sh. Ayush Mittal, 23-08-2021 No 15-04-2023 600 IDECREED 15-04-2023 INil Nil
IVs IMPERIA STRUCTURES LTD.
CS (COMM)/286/2021 IM/S LEO ROADLINES PVT. LTD,Sh. Ayush Mittal, 23-08-2021 No 15-04-2023 600 [DECREED 15-04-2023 INil Nil
Vs IMPERIA STRUCTURES LTD.
CS DJ/1252/2018 IDEEP BLUE XPRESS PVT LTD VsSh. Himanshu Jain 23-08-2018 No 01-04-2023 606 IDECREED 21-04-2023 INil Nl
IREELIABLE COURIER AND|
ICARGO PVT LTD
23 [SH. RAJESH KUMAR SINGH [SOUTH-EAST OMP(COMM)33/2022 JASHOK KUMAR VS AXIS BANK  [SH.NIPUN ARORA 18.07.2022 IN/A 18.04.2023 70 IContested - - u/s 34
24 |SH. SANJAY SHARMA-I [EAST ICS COMM.NO. 382/2019 ISYNDICATE BANK VS. SHADABRAJEEV GUPTA 17-10-2019 INO 26-04-2023 1284 ICONTESTED [NIL INIL [IRECOVERY
IAHMED
ICS COMM.NO. 143/2020 IMADHU BUILDTECH PVT.LTD/BHUVNESH KUMARJ21-07-2020 INO 05-04-2023 o84 ICONTESTED |NIL INIL [RECOVERY
VS. DHAWAN BOX SHEETAGGARWAL
ICONTAINERS PVT.LTD
CS COMM.NO.390/2019 IDENA BANK(NOW BANK OFUMESH JOSHI 18-10-2019 INO 13-04-2023 1270 ICONTESTED [NIL INIL [IRECOVERY
IBARODA) VS. SURESH KUMAR
ICS COMM.NO. 222/2021 ICANARA BANK (E-SYNDICATEPRANAY SHARMA 23-11-2021 INO 18-04-2023 510 ICONTESTED [NIL INIL [IRECOVERY
IBANK) VS.YOGESH KUMAR|
ISHARMA
25 [SH. CHANDRA SHEKHAR,[EAST INIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-02
26 |MS. BARKHA GUPTA, DISTRICTNORTH EAST C.S.(COMM)-132/2022 IPUNJAB NATIONAL BANK VSSAYAK BANTY UPADYA 19.11.2022 |- 19.04.2023 151 ICOMPROMISE }[---- - ISUIT FOR|
WUDGE, (COMMERCIAL COURT) IMOHD. SHAHIDPROP OF ZAID| ID [RECOVERY




Court District Case No. Petitioner Name 'VSAdvocate Date ofWhether Urgent ReliefDate ofDays  forNature ofDate of executionNumber  ofAct Section
Respondent Name Registration was sought and Pre-Decision disposal  Disposal of decree days for

Insitution Mediation (Contested / execution of
did not take place (Yes / Settled) decree from
No) date of

C.S(COMM)- 113/2022 IM/S HARSH KNIT|P. RAVISH CHANDRA 06.10.2022  |----- 21.04.2023 197 ICOMPROMISE |--- |- ISUIT
INTERNATIONAL OF M/S NIKKU] ID [RECOVERY
[ENTERPRISES
27 |[SH. BRIJESH KUMAR, DISTRICTShahdara OMP(COMM)- IPRAKEETK MALVIYA VS CAPITAL) 22.09.2020 01.04.2023 921 (Days) JALLOWED [Petition U/sec]
WUDGE, (COMMERCIAL COURT) [TRADE LINK LTD. 134 of Indian|
Arbitration &
IConciliation Act
ICS(COMM) -368/2021 [TUSHAR KOCHHAR AND ANR VSSH VARUN DIWAN AND [01.10.2021 £7.04.2023 573 (Days) DISMISSED{Suit for
ISAINI ELECTRICAL STORE ISH SANJAY RATHI recovery off
IMoney Off
ICommercial
ICourt Act
CS(COMM) -497/2021 IRAM LAKHAN VS ARPIT KUMAR|SH HEMANT GOYAL 20.11.2021 29.04.2023 516 (Days) [IDISMISSED |[Suit for
IMITTAL recovery off
IMoney off
ICommercial
ICourt Act.
28 |MS. SUKHVINDER KAUR INIL
29 [SH. SURENDER S. RATHI CS (COMM)/111/2022 IDHARAMRAJ SURANA PROP OHVIPIN KUMARJ03-02-2022 01-04-2023 o2 [DECREED [Civil Procedurs
IDRJ PROCESS HOUSE Vs R CQCHAUDHARY(P), ICode 1908--15
ITRADING THROUGH PRATEEK]
JAIN
CS (COMM)/98/2021 INAVAL IMPORTERS ANDSAUMITRA SINGHAL(P), [17-02-2021 10-04-2023 74 [DECREED [Civil Procedurs
I[EXPORTERS PVT LTD Vs SNOBY| ICode 1908-1
IPVT LTD AND OTHERS IXXXVIL
CS (COMM)/250/2022 ISURENDER KUMAR PRO MRphinnoo Prasad Gupta(P), [07-04-2022 12-04-2023 782 [DECREED [Recovery off
[TRADERS Vs VISHAL GUPTA S/ IMoney--
JOMINDER KUMAR PRO VISHAL JUNDER,COMM
ITEXTILES I[ERCIAL,COUR
IT,ACT,2015
ICS (COMM)/168/2021 IM/S EASY TRIP PLANNERS LTDKUSHAGRA BANSAL(P), [22-03-2021 08-04-2023 P80 IDECREED [Recovery off
Vs M/S MISHRA TOUR AND IMoney--74
ITRAVELS AND ANR
ICS (COMM)/432/2020 IPUNJAB AND SIND BANK VSGAURAV(P), 14-09-2020 20-04-2023 1370 [DECREED [Civil Procedurd
IBABITA RANI ICode 1908-1
JORDER,IV
CS (COMM)/695/2022 ICANARA BANK Vs SMSDEEPAK BHARDWAJ(P), [15-12-2022 10-04-2023 25 [DECREED [Civil Procedurg
INDUSTRIES ICode 1908-1
RECOVERY,SU
T
ICS (COMM)/534/2021 IMAHENDER KUMAR GUPTA VSSATISH SHARMA(P), 13-12-2021 10-04-2023 048 IDECREED [Recovery off
INASIRUDDIN IMoney--74
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ICS (COMM)/548/2021 ICANARA BANK Vs AMRIT PALIRAJIV B SAMAIYAR ANDj8-12-2021 14-04-2023 767 IDECREED |Recovery off
ISINGH [KALPANA(P), IMoney--74
30 MS. SAVITA RAO CS (COM) 311/2020 JARUN GUPTA Vs EAST DELHISARVESH RAI(P), 28-02-2020 01-04-2023 yr 1 month 3DISMISSED [Recovery of|
IMUNICIPAL CORPORATION ANDY days [Money--74
JANR
CS (COM) 165/2021 TAHIR Vs SUBHASH CHANDAKSHAY DHAWAN(P), 17-03-2021 01-04-2023 o yr 15 days PUDGEMEN [Civil Procedure
IGUPTA [T PASSED [|Code 1908-
RECOVERY
CS (COM) 129/2022 IPRAVEEN KUMAR JAIN Vs M/SR K SHARMA(P), 21-02-2022 12-04-2023 i yr 1 month 20 UDGEMEN |Recovery off
IBANSIWAL GARMENTS AND| days [T PASSED [Money--
JANR RECOVERY
CS (COM) 271/2019 ICARANATION TRADING PRIVATEHHARMESH KUMAR(P), 22-11-2019 15-04-2023 yrs 4 monthgDISMISSED [Recovery of
ILIMITED Vs PRAVEEN KUMAR| 25 days IMoney--151
IKHATTRI
OMP (COM) 26/2022 IRCC INFRAVENTURES LTD VYPURNIMA JAIN(P), 20-12-2022 17-04-2023 3 months 28SET ASIDE |Arbitration &
IKOTAK MAHINDRA BANK LTD days IConciliation
Act, 1996--34
OMP (COM) 27/2022 IRCC INFRAVENTURES LTD VYPURNIMA JAIN(P), 20-12-2022 17-04-2023 3 months 28SET ASIDE |Arbitration &
IKOTAK MAHINDRA BANK LTD days IConciliation
Act, 1996--34
OMP (COM) 25/2022 IRCC INFRAVENTURES LTD VSPURNIMA JAIN(P), 20-12-2022 17-04-2023 3 months 28SET ASIDE |Arbitration &
IKOTAK MAHINDRA BANK days IConciliation
JAct, 1996--34
OMP (COM) 24/2022 RCC INFRAVENTURES LTD VSPURNIMA JAIN(P), 20-12-2022 17-04-2023 3 months 28SET ASIDE |Arbitration &
IKOTAK MAHINDRA BANK LTD ays IConciliation
Act, 1996--34
ICS (COM) 301/2019 ISATISH KUSHWANA Vs AMIT|SIDHANT DHINGRA(P), [13-12-2019 19-04-2023 yrs 4 month/ UDGEMEN |Recovery of
ITAYAL 08 days [T PASSED |[Money--151
CS (COM) 417/2022 IRAM KISHORE Vs AMIT KUMAR [TARA CHAND GUPTA(P), [08-07-20222 [21/04/2023 9 months 17 daygJUDGEMEN [Possession and|
[T PASSED  |Recovery off
Rent/Damages/
[Mesne profit-
[TRANSFER,OF,
31  [SH. GURDEEP SINGH, DISTRICTINORTH-WEST INIL
WUDGE (COMMERCIAL)
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ISH. VIRENDER BHATT, DISTRICT]
WUDGE (COMMERCIAL COURT)

District

INorth

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration was sought and Pre-Decision

ofWhether Urgent ReliefDate

Insitution Mediation
did not take place (Yes /
()

ofDays
disposal

forNature

Disposal
(Contested
Settled)

ofDate of executionNumber
of decree days

of Act Section
for

/ execution of
decree from

date

of

ISOUTH WEST

33 [SH. PANKAJ GUPTA, DISTRICT]
WUDGE (COMMERCIAL)

34 [SH. BHUPESH KUMAR, DISTRICT|
WDUGE, COMMERCIAL COURT-02

35 [SH. RAKESH SYAL, DISTRICT|

JUDGE, COMMERCIAL COURT-03

CS COMM. 43/2021 ICANARA BANK VS RAVINDERSARTHAK BHATIA, NEHA [08.02.2021 01.04.2023 782 IDECREED [RECOVERY INIL INIL INIL
IKUMAR JAIN ISUIT

CS COMM. 362/2021 ICANARA BANK VS AJAY THAKUR|REKHA RUSTAGI DEEPAK}18.12.2021 10.04.2023 478 JALLOWED [RECOVERY INIL INIL INIL

SHARMA ISUIT
ICS COMM. 316/2021 JALKON VS UMAXE PROJECTS DHRUV BHALLA fo7.11.2021 11.04.2023 500 IDISMISSED [RECOVERY INIL INIL INIL
MANMOHAN SINGH ISUIT

CS COMM. 100/2019 ISTATE BANK OF INDIA VSPANKAJ KUMAR, RAJBIR[22.07.2019 12.04.2023 1360 ALLOWED [RECOVERY INIL INIL INIL
INARENDER SINGH SINGH ISUIT

ICS COMM. 84/2019 SUNIL KUMAR VS TAMTADHEERAJ NAYALJ01.06.2019 17.04.2023 1416 JALLOWED [RECOVERY INIL INIL INIL
ICONSTRUCTION YOGESH KUMAR ISUIT

CS COMM. 24/2018 IB2B HOSPITALITY VS TIRUPATINISHANT VERMA, JAIf16.11.2018 26.04.2023 1622 [PARTLY IRECOVERY INIL INIL INIL
[HOMES KISHOR SINGH JALLOWED [|SUIT

ICS(Comm)/73/2022 [State Bank of India Vs RajeshRuchi Khurana 02.03.2022 £0.04.2023 lh24 IDecreed [Recovery Of money -NIL INIL
IKumar 137

ICS(Comm)/96/2022 ISh Paramjeet Singh Vs DeepikaSRIBALLABH SHARAN 05.03.2022 £0.04.2023 389 IDismissed Recovery Of money -NIL INIL
IVerma 137

ICS(Comm)/142/2022 IM/s Green Planet Vs DeepikaSRIBALLABH SHARAN 01.04.2022 29.04.2023 303 IDismissed [Recovery Of money NIL INIL
IVerma 137

CS (COMM)/35/2019 INDIAN OVERSEAS BANK VgSh. MUNISH CHADNER[23/03/2019 17/04/2023 1486 [DECREED |Recovery Suit [NIL INIL INIL
AMIT AHLAWAT JOSHI
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